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Central Administrat ive Tribunal 

Circuit Bench, Lucknow. 

m.A.NO. 1194/87(T) 

(W.P NO.5901/83) 

c ___ ---

U.R.Singh •••••• Applicant 

Versus 

Union of India &Othrs •••••• Respondents 

Hon'ble Mr.Justice U.C.Srivastava, V.C. 

Hon'ble ~.A.B.Gorthi, A.M. 

Dateds 10.5.1991. 

Sri D.S .Randhawa for ·the respondents is present. 

The r J~[d counsel for the ap:-licant is not present. 
'\ . ~ 
J-f. 

t is p umed t hat the applicant is not intrested 
.. ) C 
to P ros ~lI te his case, The application i s dismissed 

) .,:,'1 
for:" ef.ault of the applicant • ... . 
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